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BEFORE THE REG STRAR MR. PAWAN DEV KOTWAL
Petition(s) for Special Leave to Appeal (C No(s). 22737/2013
M S KAMAKHYA TRADERS & ORS. Petitioner(s)

VERSUS
RAI LWAY BOARD M NIS. OF RAIL. & ORS. Respondent ( s)
(Wth Ofice Report)
Date : 22/03/2017 This petition was called on for hearing today.
For Petitioner(s) M. Sandeepan Pat hak, Adv.
M. C. D. Singh, Adv.

For Respondent (s) M. Santosh Kumar, Adv.
Mukesh Kumar Marori a, Adv.

UPON hearing the counsel the Court made the follow ng

ORDER
Respondent Nos. 1 to 6 have already filed counter affidavit.
Despite | ast opportunity havi ng been gr ant ed, af fidavit of
dasti service of respondent No. 7 has not filed, as such, Registry
to process t he matt er for listing bef ore t he Honé&#39; bl e

Judge-i n- Chanbers for further directions.
( PAWAN DEV KOTWAL)
Regi strar



